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Comments on Consultation Paper on Inputs for Formulation of National Telecom Policy - 

2018 

 

The IoTForum1 is engaged in promoting the Indian IoTEcosystem and is working with over 

900+ IoT Startups across the country. We have partnerships with IESA (IoTNext), CISO 

Platform (Taskforce on IoT Security) and  NASSCOM IoTCoE as well.  

We would like to record our appreciation of TRAI leading with consultation papers and now 

even holding open houses outside Delhi especially Bangalore. While we have not yet seen 

output that may be ideal (IoT Spectrum is still under discussion!!)  we appreciate the 

process and support the intent 

We are responding to the following main points  

1 IoT  

2 Innovation, India patents and Inequitable usage  

A list of clauses that we are considering from the consultation paper are extracted in 
Annexure 1 Clauses from Consultation paper 

 

You can reach us at iot@tiebangalore.org or contact Chair IoTForum Arvind Tiwary at 

Arvind_T@SangEnoovate.com 

 

Summary of our response 
 

1 Support for low cost long range IoT networks using subGHz unlicensed spectrum 

2 Support for decentralized community and local networks under guidance and licensing by 

local and rural authorities like in Ports, SmartCity, Campus, large villages. Cooperative 

federalism is a need. 

3 Active support for crowd sourced data for formal and community decision making thru 

low cost and convenient methods of sourcing data and using BigData and machine learning .  

not unduly regulated 

4 More consideration for non industrial and rural agritech and logistics use cases  

5 Support for new safety approaches like FreshThinking IoT Safety network thru a regulatory 

sandbox 

                                                           
1 See www.iotforindia.org  

mailto:iot@tiebangalore.org
mailto:Arvind_T@SangEnoovate.com
http://www.iotforindia.org/
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6 Recognition that IoT is evolving with little formal and proven and in use standards and 

very few role models in other countries so more willingness to allow local ground up 

approaches. Restrain from pushing 3GPP and OneM2M standards in IoT  

7 Innovation needs more encouragement. The current approach needs more work in 

enabling a push pull eco system to experiment, pilot and scale out solutions and IP. A 

bottom up identification and support for experimentation both in formal and informal rural 

sectors should be in charter. Top down planned standard driven method fails. emergent 

disruption cannot be planned by Regulator.  

 

Points 
The needs of IoT are very different from Voice and video demand. As I.A.4 highlights video is 

a large emerging demand and most of the 3GPP and Telecom standards 2G,3G,4G and 5G 

are geared to providing high bandwidth and fat pipes. These consume a lot of power and 

have limited range. Due to these new sub GHz low power wide area networks (LPWAN) have 

had a rapid adoption in IoT .  

The TEC report COMMUNICATION TECHNOLOGIES in M2M/IoT Domain TEC-TR-IoT-M2M-

008-01 of July 2017 by COMMUNICATION TECHNOLOGIES WORKING GROUP notes this 

extensively.  An extract below summarizes the issue for more active support for unlicensed 

sub GHz bands 

 

6.1.1 Characteristics of Sub-GHz2 
Sub-GHz communication enables the IoT devices to communicate with each other for low-data-rate 
applications, such as home security/automation and smart metering etc. It has several advantages 
including longer range, reduced power consumption and lower deployment and operating costs. 
Sub-GHz wireless networks can provide an extremely cost-effective solution in any low-data-rate 
system, from simple point-to-point connections to much larger mesh networks, where long range, 
robust radio links and extended battery life are leading priorities. In many of the deployment 
environments and scenarios for IoT devices, the frequencies below 1 GHz provide superior 
propagation characteristics compared to higher frequencies. For example, using simple modulation, 
signals at 865MHz will tend to penetrate foliage (trees, shrubs, other plants) more readily than 
2.4GHz, which is attenuated more by the water contained in plants and animals. Propagation 
through some building materials too may be improved at lower frequencies. The effective antenna 
aperture will be improved at lower frequencies as well. 
 

Section 3.33 of TRAI Recommendations on “Spectrum, Roaming and QoS related 
requirements in Machine-to-Machine (M2M) Communications” 5th September, 2017 also 
notes 
 

 

                                                           
2 Page 48 of TEC report 
http://tec.gov.in/pdf/M2M/Technical%20Report%20on%20Communication%20technologies%20in%20IoT%20
domain.pdf 

http://tec.gov.in/pdf/M2M/Technical%20Report%20on%20Communication%20technologies%20in%20IoT%20domain.pdf
http://tec.gov.in/pdf/M2M/Technical%20Report%20on%20Communication%20technologies%20in%20IoT%20domain.pdf
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Generic Bluetooth, ZigBee and Wi-Fi standards also work in unlicensed spectrum. In Europe SIGFOX, uses the most 
popular European ISM band (the ETSI and CEPT defined 868-879 MHz) and 902-928 MHz band is used in the USA. A 
review by the Korean government, found an increasing demand for unlicensed, low-power, long distance communications to 
connect devices in remote areas.  

 

 
We appreciate a recommendation for some spectrum under section 3.45 of Recommendations 

on “Spectrum, Roaming and QoS related requirements in Machine-to-Machine (M2M) Communications” 5th 
September, 2017 

 
 
c) In order to facilitate smooth roll out of M2M services utilizing the license exempt spectrum, 1 MHz of spectrum from 867-
868 MHz and a chunk of 6 MHz of spectrum at 915-935 MHz is recommended to be delicensed. 
d) The Authority on various occasions has recommended to the Government for delicensing the V-band (57-64 GHz). This 
may be done on priority. 
 

We also appreciate a comprehensive coverage of QoS and duty cycle in sections 3.170 to 3.218 of the Spectrum Roaming 

and QoS  recommendations esp a 10% duty cycle. 

We also note lack of support for the large number of start-ups working in the 865 Mhz band 

esp LoRa who needed at least 5MHz contiguous spectrum. We are anguished by a refusal to 

consider a dedicated IoT Spectrum or creative use by re-farming the soon to expire 2G 

spectrum. Weather dedicated or not it must be low cost and sufficient for a USD 5 Trillion 

economy marching to USD 10 trillion.  

 
Hence the Authority is not in favor of earmarking any spectrum bands exclusively for the use of M2M 

technologies/services. ( Section 3.20 of TRAI Spectrum, Roaming and QoS related requirements in Machine-to-Machine 

(M2M) Communications” 5th September, 2017)  

 

Are this desire to ignore local innovation, community networks, crowdsourced data groups  

and depending too much on global consultants and global standards development body and 

telecom bodies a factor for lack of innovation, India patents etc? 

M2M is a telecom cellular frame of describing things. IoT is a device connectivity way and 

we prefer to distinguish and emphasise the non-telecom roots of IoT. IoT is still getting 

defined and there are no role models existing standards in actual proven use( OneM2M is a 

work in progress…) . India has a different type of requirements in low power, hostile public 

environment and device density and demanding low cost. A Cat-M1type global  node may 

be more expensive then we need and local innovations to devise a market accepted solution 

need more enabling frame. The semiconductor market is evolving to a fractured spectrum 

usage across the world and there are ways to meet a non-global usage at low cost. This 

should not be discouraged. 

It is also our basic premise that innovation, platforms and patents will emerge only if the 

regulatory bodies become much more distant and free from a telecom view of the world. 

This is central to the change to be deliberated and in our submission to be adopted. 



                                                   IoTForum      
          11, 3rd Floor, A-wing, Divyasree Chambers, O’ Shaughnessy Road, Langford Town, Bengaluru, Karnataka 560025 

www.iotforindia.org           a g e  | 4 

This also requires more appreciation and willingness to allow non standards innovation. For 

example NB-IoT and 5G are making changes to match the rapid adoption of LPWAN. The 

main focus are 

1. Low power to last on battery for years 

2. Long range to reduce the access points and make roll out faster 

3. Support for high device density in excess of 20,000 per base station and up to 50,000 

devices per base station 

4. After much push back by end users 3GPP proposed standards allow guard band to be 

used for IoT.  

5. Mixing unlicensed and licensed spectrum is a work in progress but will happen. 

What gets missed out are freedom to set up community or citizen networks in unusual 

places ( large villages with 5000 population, academic campus, ports, industrial townships…) 

and get on with early stage pilots of new use cases.  

It is imperative for TRAI and regulators to accept that the excessive focus on global 

standards are a mis-match for IoT. China is spending much more , Europe is leading with 

standards and there is lack of convergence on spectrum etc. Even the power grid Wi-Sun has 

ended up having variations for different spectrum ranges driven by countries . We have 

failed to use TV Whitespace an appropriate option for last mile in rural regions.  

A unilateral top down harmonized approach may be the cause for lack of innovation. Can 

TRAI consider a different regional or local licensing for spectrum and use cases. Why can not 

a Port, a SmartCity or a large rural village use some spectrum allowed for local decentralized 

decision making and experiment, allow suppliers and citizen networks and exploit crowd 

sourced data. Many countries have seen thriving community radio and TV help a lot. Why 

not a community IoT network? 

 Insisting that a Telecom operator must supply licensed telecom facilities at a relatively high 

cost kills many use cases and many innovating start-ups.  

An example is the recommendations for SmartCity to only use licensed telecom resources 

for sensitive operations3. In a call drop nation where Telecom operators are not able to 

service more profitable voice and high fair use needs for video it is unlikely that IoT 

connectivity will be supported at a latency and QoS and cost that is fair to the community. It 

is not clear if the recommendations are based on ideological positions or real-world tests.  

 

Safety and security of IoT networks are a important but difficult issue. The IoTForum is 

proposing a very different approach and significantly departs from the NIST/FTC and other 

global standards and suggests a techno legal solution similar in vision to India Stack.  

                                                           
3 Recommendations on “Spectrum, Roaming and QoS related requirements in Machine-to-Machine (M2M) 
Communications” 5th September, 2017 
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A draft was launched at IoTNext 2017 edition on Nov 9 and can be seen at  

 https://youtu.be/ndLvhuaRVyE 

Or read http://www.iotforindia.org/wiki/FreshThinking 

 

 

We request a 5 year regulatory sandbox to make this happen. This should be within scope  

 

 

 

Annexure 1 Clauses from Consultation paper  
Chapter I 

D. 8.  
Apparently, the Government through the new telecom policy seeks to spur the 
socioeconomic development up to the bottom of the pyramid by ensuring voice, video and 
data connectivity for all, provide reliable and secured connectivity with assured 
quality of service, facilitate development of infrastructure and services for new 
technologies including 5G and IoT, encourage innovation and manufacturing, and 
develop a large pool of digitally skilled man-power, by restructuring regulatory & 
licensing frameworks impacting the telecom sector with an overall aim to aid digital 
transformation of the Government, enterprises and industry, infrastructure 
development including development of world-class cities through planned 
urbanization, and assume the leadership role in the world economy 

Chapter II 

A. Preamble 
1. World-over, the telecommunication services are being recognized as enabler of 
socio-economic development. An Indian Council for Research on International 
Economic Relations (ICRIER) study pointed out that a 10 percent increase in the rate 
of growth of broadband subscribers will result in a 2.4 percent increase in the GDP 
rate. International experience also suggests that telecommunication services catalyze 
the growth of all sectors of economy, particularly, the fundamental sectors viz. 
health, education, agriculture, digital services, and industry. The bottom-of-thepyramid 
gains the most from the virtuous cycle of growth fueled by telecommunication services. 

 
4. The convergence of voice, video and data services has also become reality now. 
Online audio-visual content in regional languages is immensely popular because of 
the low literacy rates. While the telecom networks are being extensively used to 
deliver video services, after digitization of the cable TV networks, these are being 
used to provide broadband services. In order to meet the growing demand for the 
video, it would be necessary to encourage development of converged broadband and 
broadcast networks, and cloud infrastructure for Video on Demand (VoD) services. 
While video distribution in broadcast mode can fulfill the need of masses, the video 

https://youtu.be/ndLvhuaRVyE
http://www.iotforindia.org/wiki/FreshThinking
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on demand can meet the specific requirements of the consumers. Convergence of 
the networks can ensure efficient utilization of the available resources. The 
convergence of information, communication, and broadcasting services are creating 
vast new capabilities that are benefiting individual, businesses and society as a 
whole. 
 
5. While the objectives of NTP-2012 relating to telecommunication services have largely 
been met except the rural tele-density, the expected success in making India a 
global hub of domestic manufacturing, development of state of the art technologies 
through R&D, and creation and incorporation of Indian IPRs in global standards have 
not been achieved. 

 
6. The digital transformation is emerging as a key driver of sweeping change in the 
world around us. The telecommunication industry is at the forefront of this 
transformation. After connecting the individuals and enterprises, innovators are 
turning their attention to the Machine to Machine (M2M) communications which 
promise to connect billions of sensors/ devices. Upgradation to 5G networks will 
connect wearable computers, a vast array of sensors, and other devices, leading to 
better health, economic gains, and other advantages. 5G networks not only 
addresses Internet of Things (IoT) deployments on a massive scale, but also of 
applications previously not possible that depend on ultra-reliable and low-latency 
communications. 

 
7. The convergence of the digital and physical products through M2M and IoT services 
and applications is paving the way for Fourth Industrial Revolution (Industry 4.0). It 
represents a transition to a new set of systems that bring together digital, biological, 
and physical technologies in new and powerful combinations. The Industry 4.0 is 
being built around the IoT/ M2M infrastructure and services for which the availability 
of global and digital communications; low-cost processing and high-density data 
storage; and an increasingly connected population of active users of digital 
technologies are pre-requisite. Therefore, just like physical form of connectives like 
Roadways, Railways, Airways, and Waterways, telecommunication networks i.e. 
 I-ways are also becoming essential infrastructure for industrial development. To keep 
pace with these developments, it would be necessary to formulate policies that 
would encourage development of networks especially suited for IoT, data centers 
and associated services, data analytics, cloud computing, and homegrown digital 
platforms and applications. As these services can be delivered remotely, India can 
become global hub for such systems and services. 
8. In spite of development of telecommunication sector at rapid pace during the last 
two decades, there are number of challenges that need to be overcome. India is still 
ranked much lower in international indices relating to network readiness and 
connectivity. The gains from increased connectivity have been inequitable, with the 
full benefits not reaching those who need them most. Further, the average speed of 
the internet in India is still much lower than the global average. Regulatory policies 
and their governing institutions are striving to keep pace with technological 
developments happening in the sector to address complex issues that include 
convergence of ICT and media, coordination with other sectors for IoT, and ensuring 
privacy and security. 
9. For achieving the inclusive socio-economic growth in the country, it is essential that 
benefits of health, education, and digital services reach to the population of urban as 
well as rural areas. Connectivity plays a vital role in extending such benefits. While 
the physical connectivity - Roadways, Railways, Airways, and Waterways - 
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requirements are dealt with by respective Ministries, this policy shall be aimed to 
meet the digital connectivity requirements. Access to secured data connectivity at 
affordable prices to every person, enterprise, and industry can help in extending 
such benefits to every Indian citizen across the country. 

 
B. Mission: 
To fulfil the communication needs of the people, enterprises, and industries at 
affordable prices; 
To develop state-of-the-art secured communication infrastructure for delivering 
high-quality quality services to man and machines in urban as well as rural areas; 
To establish India as global hub for internet and data communication systems 
and services in a net-neutral environment; 
To make available ubiquitous, ultra-reliable, and secured connectivity with 
extremely low latency for IoT/ M2M applications; 
To develop home-grown digital platforms and services for meeting the specific 
need of the country; 
To aim for self sufficiency in telecom equipment manufacturing; 
 
C. Objectives: 
(a) To increase rural tele-density to 100 %; 
(b) To provide data connectivity of at least 1 Gbps speed to all the Gram 
Panchayats; 
(c) To enable access for wireline broadband services to 50% households in the 
country; 
(d) To enable access for high-quality wireless broadband services at affordable 
prices to 90% population; 
(e) To achieve 900 million broadband connections at a minimum download speed 
of 2 Mbps, out of that at-least 150 million broadband connections at a 
minimum download speed of 20 Mbps; 
(f) To develop 10 million public Wi-Fi hotspots in the country; 
(g) To attain average speed of 20 Mbps for wireless, and 50 Mbps for wireline 
internet connectivity; 
(h) To leapfrog India amongst top-50 nations in international rankings in terms of 
network readiness, communications systems, and services; 
(i) To enable access for connecting to 10 billion IoT/ M2M sensors/ devices; 
(j) To attract an investment equivalent to USD 100 billion in communication 
sector; 
(k) To become net positive in international trade of communication systems and 
services; 
Page 12 of 18 

 

D. Common Strategies to leapfrog India amongst top-50 nations in 
international rankings in terms of network readiness, communications 
systems and services, to attract an investment of USD 100 billion in 
telecommunication sector, and to attain average speed of 20 Mbps for 
wireless and 50 Mbps for wireline internet connectivity: 
(a) By recognizing communication systems and services as essential connectivity 
infrastructure for development of India; 
(b) By making available finance for communication infrastructure projects (iways) at par 
with other connectivity infrastructure sectors like Roadways, Railways, Waterways, Airways 
etc. 
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(c) Review of license fee, USOF4 levy, and SUC5 keeping in view importance of 
communication infrastructure in socio-economic development; 
(d) By restructuring of legal, licensing and regulatory frameworks for reaping the benefits of 
convergence; 
(e) With the separation of network and service layers, by separating licenses/ permissions 
for rollout of networks, and provisioning of services; 
(f) By working towards One Nation – One License for services; 
(g) By easing grant of licenses/ permissions processes for spectrum, wireless apparatus, and 
SACFA6 clearance to improve efficiency, innovation, and research; 
(h) Review of license and regulatory compliance costs on licensees keeping in view the 
international practices; 
(i) By allowing broadcast services using cellular mobile networks; 
(j) Integrated regulation of ICT and broadcasting sector led by economic and social policy 
goals of the country; 
(k) Restructuring of TRAI as converged regulator for ICT and Broadcasting sector; 
(l) Review of SATCOM policy for communication services keeping in view the international 
developments, and social & economic needs of the country; 
(m) By engaging with the State Governments and Local Bodies for faster rollout of 
communication infrastructure; 
(n) For ensuring non-discriminatory time bound RoW permissions - a nation-wide common 
portal for application and approval. 
(o) By developing a network readiness index for States/ UTs to address RoW challenges; 
 

 
 

 

  

                                                           
4 Universal Service Obligation Fund 
5 spectrum usage charge 
6 Standing Advisory Committee on Radio Frequency Allocation 
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